FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
REPUTE FOODS PRIVATE LIMITED
Operating In Cashew Manufacturing Industry at Rajkot, Gujarat

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1 [Name of the corporate debtor along with [REPUTE FOODS PRIVATE LIMITED
PAN & CIN Pan No.: AAFCR4726C
CIN No.: U15400GJ2011PTC067117
2 |Address of the registered office Plot No.6, Survey No.244, Shapar, Rajkot,
Shapar, Gujarat, India,360024
3 [URL of website Not Available
4 |Details of place where majority of fixed [Rajkot, Gujarat
assets are located
5 |Installed capacity of main products/ Not Applicable
services
6 |Quantity and value of main products/ NIL
services sold in last financial year
7 [Number of employees/ workmen NIL
8 |Further details including last available Details can be sought by emailing-
financial statements (with schedules) of |cirp.rfpl@gmail.com
two years, lists of creditors are available
at URL:
9 |Eligibility for resolution applicants under |Details can be sought by emailing-
section 25(2)(h) of the Code is available |cirp.rfpl@gmail.com
at URL:
10 |Last date for receipt of expression of 12.11.2025 (Original)
interest 04.04.2026 (Extended)
11 [Date of issue of provisional list of 22.11.2025 (Original)
prospective resolution applicants 06.04.2026 (Extended)
12 |Last date for submission of objections to |{27.11.2025 (Original)
provisional list 08.04.2026 (Extended)
13 |Date of issue of final list of prospective  {07.12.2025 (Original)
resolution applicants 13.04.2026 (Extended)
14 |Date of issue of information 12.12.2025 (Original)
memorandum, evaluation matrix and 18.04.2026 (Extended)
request for resolution plans to
prospective resolution applicants
15 |Last date for submission of resolution 11.01.2026 (Original)
plans 18.05.2026 (Extended) -
16 |Process email id to submit Expression of | cirp.rfpl@gmail.com KJ";\W_P%Q
Interest =
17 |Details of the corporate debtor's Not Known \%: : A
registration status as MSME. Chtra \ZK, S LA
OFESoS” Sdl-
Chirag Rajendrakumar Shah
Resolution Professional in the matter of Repute Foods Private Limited
IBBI/IPA-001/IP-P01169/2018-19/11837
AFA Valid Upto: 31st December, 2026
AFA No: AA1/11837/02/311226/108686
Date: 20.03.2026

Place: Ahmedabad

208, Ratnaraj Spring, Beside Navnirman Co. Op. Bank,
Opp. HDFC Bank House, Navrangpura, Ahmedabad-380009
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1B, | Process emai g e submia | Eir porifi o, corm {Anju Mundhra) MI.-"'S BEASE CORPORATION LIMITED.
| Expression of ngarest ! T ), : i Off
PUBLIC NOTICE 17. | Details of the tﬂmﬁ%ﬂﬂ?'ﬁﬁ IJ-’?‘- T -"'J-""f"l"i;;-:qﬂgﬂ‘:- the Carparate. Detror M i (e Fﬁl::; Motice is hereby given that the National Company Law Tribunal, Bangalore
[Under rule 9{1) of the Insolvency and Bankruptcy | ERRAION SIS S MamE, [ COes et iawe i it Py Bench has ordered the commencement of a bankruptcy process against
(Application to Adjudicating Authority for Bankruptey Process Usraaly Bl ey Snnir the Mr. Girish Arora residing at House No.1230, Sector 18C First Floor,
for Personal Guarantors to Corporate Debtors) Rules, 2019] Resolution Professional LOSS OF SHARE Chandigarh-160018 on 10.03.2026 and Order received on 18.03.2026
In tha Matter of Rellance Home Finance Limitad I = } J
FOR THE ATTENTION OF THE CREDITORS OF 188! Rog, No: IBB1/IPA-001/IP.F.02619, 20212022/ 14043 B e vigeitoererly CRIN: e, ARA HRTEURS ORs 35 reptwdth tiibe 122 of
MRS. RADHA DEVI ARORA. PERSONAL GUARANTOR Validity of AFA: Decembor 31, 2028 [ vram Fat olaing ; 5 ‘IarES‘ the IBC, 2006 filed I:I'ﬁ" STATE BAMNE OF INDIA The creditors of Mr, Girish
z : Date: March 20, 2026 Emakl for Carrespondence - clrp.rhfl@yahoo.com of IFIH':E vﬂl“‘e of Rs. 2/- in |._Ir||.red Arora are hereby called upon to submit their claims with proof on ar
OF W/5 BASE CORFPORATION LIMITED. ek e Spirits Limited UB Tower, #24 Vittal before 27.03.2026 to the bankruptoy trustee at Flat Mo. 101, Laurel
Mallya Road, Bengaluru - 560001 ; R . PP
Motice is hereby given that the National Company Law Tribunal, Bangalore i Fnjiin MEﬂ?iHEBl bearing Share Residency, Road MNo.1B.Panchavati Colony, Manikonda, Hyderabad -
Bench has ardered the commencement of a bankruptcy process against Certificate Number: 2795 with S00089. The last date for submission of claims of creditors shall be

POST OFFER ADVERTISEMENT UNDER REGULATION 18{12) IN TERMS OF SECURITIES AND EXCHANGE BOARD OF INDIA | [ £2TRICaR® HUTNDRE! 2793 WA 1 55 00 o 00c 11 creditors may submit their claims through electronic

the Mrs. Radha Devi Arora residing at House Mo, 1230, Sector 1B3C First
Floor, Chandigarh-160018 on 10.03.2026 and Order received on gmiaﬁﬁﬂlﬁﬂﬁgggiﬁmI;DE‘:HEEgEE!ETITgﬂ&fﬁ;ﬁiﬁ%&?ﬂ?ﬁiﬁiﬁ%F:S':'HﬂiEGE'ﬂ;"g%HME:’EAEﬁIIETEr:I}E 721314811 -721315310. means, or by hand or registered past or speed post or courier. Additional

18.03.2026 vide its order in CP (IB) No. 166/BB/2025 u/fs 123 read with We hereby give notice that the said detalls of the bankruptcy trustee: Mame: Methl Mallikarjuna Setty

section 121 of the IBC, 2016 filed by STATE BANK OF INDIA. The creditors of Share Certificate(s) are lost and we Address: # Flat No. 101, Laurel Residency, Road No.18, Panchavati
Mrs. Radha Devi Arora are hereby called upon ta submit their claims with PAN KAJ P 0 LYM E RS Ll M I TE D have applied to the Company for | | Caleny, Manikenda, Hyderabad -500089 , Email: bthase2025 @gmall.com,
precf on or before 27.03.2026 to the bankruptcy trustee at Flat No, 101, Registered office: 5th Floor, E Block, 105, Surya Towers, Sardar Patel Road Kumool, Secunderabad, Telangana-S00003 issue of duplicate Share Certificates Mabile: 9963606444, IBBI Regd No: IBBI/IPA-001/IP-PO1251/2018-

Face Value Rs.2/-certificate, 1019/11958
The public Is hereby warned /

means, or by hand or registered post or speed past or courier. Additional COMPANY FROM THE SHAREHOLDERS OF PANKAJ POLYMERS LIMITED (HEREINAFTER REFERRED TO AS Certificate. The Company has Insolvency and Bankruptcy Code, 2016 and any other applicable laws,

Laure| Residency, Road Mo 18, Panchavati Colony, Manikonda, Hyderabad Phone: +91-40-275397743; Website: www.pankajpotymers_com;Email Id; info@pankajpolymers.com
500089, The last date for submission of claims of creditors shall be

Mote: Submission of false or misleading claims with proof shall attract

details of the bankruptcy trustee: Name: Nethi Mallikarjuna Setty | | wpp| »rTARGET COMPANY""TC") BY MR. SANDEEP JAIN, MR. VIKAS GARG, MR. RAHUL NAGAR AND MR. HIMANSHU | | informed me that if they do not CA Nethi Mallikarjuna Setty
JAddress: # Flat No. 101, Laurel Residency, Road No.18, Fanchavati | | spopa (HEREINAFTER REFERRED TO AS “ACQUIRERS"), PURSUANT TO AND IN ACCORDANGE WITH REGULATION 3(1) | | receive any objection within 15 Bankruptcy Trustee |BBI Registration no.:
Colony, Manikonda, Hyderabad -500089 , Email: btbase2025@gmall.com, | | AND REGULATION 4 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES | | days from the date of issue of this |BBI/IPA-DOL/IP-PO1251/2018-19/11958
Mobile: 9963606444, IBBI Regd No: IBBI/IPA-DD1/IP-PO1251/2018- | | AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED ("SEBI (SAST) REGULATIONS") advertisement for withholding of Flat No.101, Laurel Residency, Road Mo, 18, Panchavati Colony,
2019/11558 This Post Offer Adverlisementis being issued by Fintelectual Corporate Advisors Private Limited, ("Manager to the Offer’ "Manager’), E‘;‘ﬁzﬁ;ﬁpﬁ;“f;';”gﬁ;gﬂﬁ'gﬁ Manikenda, Hyderabad, Telangana- 500089,
Mote: Submission of false or misleading claims with procf shall attract on behalf of Acqukers, in connection with the offer made by the Acquirers, In compiance with Regufation 18(12) of the Securities and Authority for traﬁsferrtng the AFA No: AA1/11958/02/311226/108832 (valid up to 31/12/2026)
penalties or imprisonment in accordance with the provisions of the Exchange Board of India (Substantial Acquisition of Shares and Takeowers) Reguiations, 2011 (*SEE| (3A5T) Regulations”). This Post Offier aforesald shares to the demat Date- 20/03/2026 Email ID : btbase025@email.com
sty i Benbiruptiy Code, 2016 srdRyother apphicablelaws: Advertisament [PoPA") should be read fogether wih (a) the Public Arouncerment dated January 14, 2026 (PA): o) the Detaed Public | [ 2000 MR S ol Zel P; ;’E 5 ;’de;“abad

Slatement dated January 21, 2026 that was publshed in Fnancial Express - English (Al ediions), Jansatta - Hindi [All ediions), Pratahie -
Marathi (Murnbai edition) and Mava Tefangana - Telugu [Hyderabad Edition) on January 22, 2026 ("DPS"); (c) the Letier of Offar dated
Jammary 28, 2026 along with Form of Acceptance ('LOF"); and (g} the ofier opening public announcement and comgendum o the DPS dated

which no claim will be entertained
by the company in that behalf,

CA Nethi Malllkarjuna Setty
Bankruptcy Trustee BBl Registration no.:

F
. i IBBI/IPA-00 ll.:n"JF-FI:Il Ef;lﬂ?-liﬂ-lt‘:l.-" 11958 | | £orniary23, 2026 thatwas publishedin 2l he newspapersinwhich the DPS was published, Date: 20.03.2026 | Place: Kolkata A F.‘.ﬂF'F?FF:I?:'!E':H?M SR RS
wEHuas, ”““‘“‘Lﬂ E%‘:E“‘f*ﬂ 333 ”E'T*T it ““3“5‘;‘;'3;“;* This Post Offer Advertisement is being puibkshed in all the newspapers inwhich the DS was published. REPUTE FOODS PRIVATE LIMITED
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TE GA I N DUST RIES LIM ITED b Date of Closing of the Offer Wednesday, March 11, 2026 mﬁgﬁiﬁﬁwﬁﬂﬂ' tl]!::: " E;:Tut}; Zﬂlde:illlfélj:iﬂli:zi;ﬁ;tw T
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Genaral Meslings ['55-2') as ssued by the Insfiule of Comgany Secrelaries of India 75 Shareholding of the Acquirers biefore Agreamant g a “ L] _ i praivisionad sl 08,04, 2028 [Extended)
(IC-51), General Circular Mo, 14/2020 dated Apil 8, 2020, 1712020 dated April 13, 2020, | |~ (" parson whise riafastis sl I o Sociad ™) || 13 |Date of fssae of final st of prospeciive — [07.12.2025 (Driginal)
and various subsequent circuilars issued in this regard, latest baing Circular No. (13/2025 Public Annauncement Caripany may deer ther o tha MGA21 poril] | oo depllcants.____ R e
dated Sa_ﬂpl:errmurzi. 2025 ilssueﬂ hy!h&hﬂmimry'nfﬁcepurat_e.&ﬂair_s 'MCA Circulars’), ®  pumber 0 i (v =2 gav.in) by fiing investar complaint form oo il oo N 804 2058 |'Ea|gnﬁe'u]
Ragulation 44 of the Securibes and Exchanga Board of India (Listing Obligations and > o D00 0 00% l:f’"-:ﬁ"- 10 het defivered o servd by rﬁg&lﬁ_rﬁﬂ r-'==I al rEgUEST for resolution plans bo
Disclosure Requirements) Reaulations, 2015 ('SEB! Listing Regulations') and ather ’ : : ;ﬁ t_i'{’lm“ﬂﬂ'{”:;f%;E'B'*f‘;‘j:;'r';’;f;‘:‘;“‘;;’im“f ___[praspactive resalution appicants _ _
applicable laws, rules and regulations (including any stabutory modification(s), T8 Shanes to be acquired by way of Agreement” oppeain) te the: Raglonal Dwekr. Nodha ik Ia;s"t;:am for suomiszsan of resalution ':;g%ggig -:E:r:'qulmnr:aln::ﬂ
dlarification{s), substitution(s) or re-enaciment(s) theneaf for the fime being in force, the * Number 32,23 621 3223627 Fedlan, MEtalry of Comerata Mairs B2 Wirg. 220! | [76 [Process emal 4 1o submit Expression o | elrp.riph@gemall.com
resolution &5 set out hereunder has been proposed for approval of the Members of the Y T3 150 5B 15% Complex, New E,'E,h, _:"“113,:','[_,]3 IE,,,‘,'","H : At 10 1 L
Comparyas Special Razolution threugh Poztal Ballal by way of woling through efeciroms i : il wﬂhﬁ'ﬂﬂﬂ inl within 14 (lourtesn) days af 17 |Detads of the comporate deblors Mol Known
maandg anly [ ramotea-voling'): 1.1 Shares acquired by way of Opan Ofler thes thae af puiication o this natice wilh a capy lo $ha ragistration states as MSME. o
: Y ficant! Palionar C st its Registersd
1. Re-appoiniment of Mr. Jagdishwar Prasad Sinha (DIN: 02345066) as an ®  Number 1441474 3 Sﬂf‘._,'::ru.e an,;:;’_:;a .Im':,’;ﬁahm_ EE'. : _ Chirag Rajenirakumar Shsh
Independent Director of the Eum!:uam.' . - . . % 26.00% 0.00% Far Hindustan Cleanensrgy Limied Rezolution Professional in the mr:;;;;f l:;;r: Jﬁfm’aﬁ ;nm
The Company has angaged the sandces of MUFG Infime india Privala Limited {formery di- ; ¥
el B : 78 | Shares acquired after Detalled Public Stalament Ravi Kumar spioidhionyi o e e L g
Link infime India Private Limied), Regisirar and Shere Transfer Agent (RTA} of the : 4 - 48" . AFA Mo A81MEBITIORA11226/ 105686
Company {'MUFG Intime”) as the agency 1o provide e-voting facility ®  Number of shares acquired Nil Nil sutn;dt Mok Al Menoging | [Eetnc 20000 SRR, Huinars) Rprimg, Bat:ie finwniiman Co. D San,
pany T QENCYIOP 9 & Place : Hew Delhi DiN: 10779926] | place: Abmedabad Dpp. HDFC Bank House, Mavrangpura, Ahmedabad-150009
The Poslal Bakot Nolice alang with the instructions regarding remole e-voting has been ® Price of shares acquired Nil Nl e RN e e .
dispatched on Thursday, March 19, 2026 only Ihrough e-mail to those members, whose T : NI M =
g-mail .addresses are registered with MUFG Infime or Depositories/Depository ETaes S : : PT L E nte rIP r‘SES Ltd
-ad, in i x = =] . g . : ] np . . ] )
Eﬂi’f?j ‘:;'1'1 4y E; ":T;haggemgg‘igﬁrﬂ:f;":fr: = LE ;iaiwﬂ Ll Bl bt e "o ' Ta Regd. Office: 3rd fioor, Areekal Mansion, Near Manorama Junction, Panampilly Nagar, Kochi- 662036
eyl praseabed by the My of Comorate A LHICAT), {Hurrbes 6 ) {04 i) $3:17%) CIN - L25111KL1959PLC009300, Website — www,ptlenterprise.com, Email - investors@ptlenterprise.com;
The Postal Ballot Motice iz also availalbie on relevant section of the website of the L B0 Poal o shameholing o o ibls. | PracCffer)  -Rout Bk Ers-Ditue Post Difer Tel: 0484-4012046, 4012047
Company |Le. www.legaindusties, corm and on the e-voling website of MUFG Intime 2. ®  Number 23,20,273 8,76,859 2320273 | 25.20.242 SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION OF PHYSICAL SECURITIES
%%ﬁ%{ﬁ;‘f;g& t":ﬂi‘ﬁf S‘;ﬁ:*’gﬁfﬂiﬁ"mz: . % 41.85% 15.86% 41 85% 41.85% Motice is hereby given that pursuant fs SEBI Gircular No, HO3B/A3111(2)2026-MIRSD-POD! 1375012026 dated January 30, 2026,
lsted b ' ' ke * Tha equily shaves (o be acquirad n ferms of Share Purchase Agreement has no! ye! baen transfermed in the name of Acgulrers. Eemgél;m;fyﬁim for 2 period of one year, from February 5, 2028 to February 4, 2027, for fransfer and
- w - . - . - - .:h ¥
Al the mambers of tha l:..;:mpanya:g on e Cut=off dats |.E||:‘,'|u|'_'|i|"|g oes membaes who 8, mﬁfqumamﬁp‘l ﬁdllrﬂspDFﬁlhIH}'ﬁ:ﬂfﬂlﬂfﬁTﬁaEm conigined in the Post Offer Adveriisement and for the ﬂbhgﬁhl:lﬂﬂ under This fﬂl:llll"' is available 1o the Indgemen! of fransler deeds thal were execulad priar o AF”I 1 2019 and [E:l were nol H:ld'gﬁﬂj for
miay not hawe raceived this Nolics due to non-registration of their e-mail addressas with SEBI (Substanhial Acquisition of Shares and Takeovers) Requiatons, 2071 trarsfier, or (b) were lodged for transfer but were rejected retumed! not attended to due fo deficiency in the documents! process! or
MUFG Infime or Deposilories/Depostory Parbeipants) shal be enblled bo vabe in 9. The Acquirars will consummata the Share Purchasa Agreement transaction in sccordance with the provisions of Regulations 22(1) otherdisa,
accordance with the process specified i Remote e-Violing Instructions in the Postal and 22{3] read with Regulation 17 of the SEBI {3AST) Regulations and shall become the joint promater of the Target Company Accordingly, sbgible securty holders holding valid ransler deed executed prior b April 1, 2019 are encowaged 1o lodge the same
Bafdot MNotice, along with esting pramaters of the Tangat Company in accordance with the provision of Regulation 31A (10) of the Securities and alang with the requisite documents mcluding the Oniginal Security Certificateds), with the Company's Regisirar and Transfer Agani
Members holding shates in physical mose and who have nol updated thee a-mail Exchange Board of India iListing Obdigations and Disclosura Requirements) Regulations, 2015, induding subsequant i.,, Alankit Assignments Limited, Atankit House, 4E/2, fhandewalan Extension, New Delhi-110055; Contact Mo.: 011-42541234¢
addresses with the Company are requested fo send an email to MUFG |ntime a1 amendmients theneto ['SEBI [LODR) Requlations'), 23541234; Emad; rai@alankit com,
investor helpdesk@in. mpms.myfg.com or engicesiin. mpms mufg.com and get their | | 0. A copy of this Post Offer Advertisemant will be avaitadle on the websile of SEBI, BSE and at the registerad offics of the Target Please note that the securilies so transferrad shall be mandsatorily credited to the transfaree only in demat moda and shall be under
respective emall addresses updated, Members hoiding shares in dematerialised mode Compariy. |t':"5k"f" LD; F'E“'i"i ﬂﬁﬁﬂrmm the: date of registration of transfer. During the said lock-in period, such secunbies shall not be
are reguested fo register/update their email addresses with the relevant | | 1. Capitalised terms used but not defined in this Post Offer Advertisement shall have the meanings assigned to such terms in the ransfemed/ en-marked pledged. For PTL Enterprises Ltd.
Depositores/'Depasiory Parbciants. PublicAnnouncemendt andior DPS aadior Letter of Offer, : Sd/-
Remate e-voting shall cammence on Friday, March 20, 2026, at 9.00 AM. (IST) and | |Issued by the Manager to the Open Offer: Date : March 19, 2026 <yoll Lipmanyu

and on Saturday, April 18, 2026, at 5.00 P-M. (IST). Tha ramale e-voting module shall Place: Gurugram Company Secretary & Compliance Officer

ba disabled by MUFG Intime for vating thereatiar. ‘& ' F l NT E I- I-E CT UA I-
T

CORPORATE ADVISORS
Mr. Abul Kumar Labh, Praciicing Company Secretany (CF Mo, 3233 and Membership Mo,
FC5 4848) of Mis A K. Labh & Co. has been appointed as the *Scrufinizer o scrutinize Fintellectual Corporate Advisors Private Limbited

NOTICE
Motilal Oswal Financial Services Limited

the Postal Bafiot through the rermote e-valing procass in a fairand transparent manner. Corporate Off.: B-20, Sacond Floor, Sector 1, Noida 201301 SERI Reglstration No.: INZOD0 1S8R
The Serufinizer will submit the regart to thie Chairman of the Company o o any ather | | Contact Number: +31-120-4 266060 _ e
B acrutinzer will submit tine: repo i o e Py T 5 A oe Nk Bas i Trkiadibo i atathds e s Member of Multi Commeodity Exchange of India Limited (MCX); Member ID 55830, BSE Limiled (BSE) Clearing No.: 446
person guthonzed by him in waiting wha shall countersign the same after completion of Email Aadtﬁi'_ :nrc:ﬂﬁnielb:luala.dwmrlj i Mational Stock Exchange of india Lid (NSE) Member ID 10412 (NCDEX) 1D 1240
ECALPR G g arc T chentls ol s e YORE R DRCCTRON | ookt Pokmos NE AP Registered office Address of Member; Moiilal Oswal Tower, Rahimiullah Sayani Road, Ogposite Parel ST Dispot,
or before Tuesday, April 21, 2026, The resulls will alsa be displayed on the wabsite of SEBI Registration Number: INMOD0012544 Prabhadeyi, Mumbai - 400 025, Ted No.: 022-7193 4200,
the Comgany, hitps:/www legaindustnies.com/, under the nvestor section and al the | | yatjgity: Permanent This is to inform alf concemed that we have initiated the process of cancellation of registration of our below mentioned

Registered (ffice of the Eqmpﬂﬂ}'_ _m'rle of Et-:':ck Exchanges ie. BSE and NSE CIN: UT49900L 202 1PTCATTT4R Authorised Person (AP) due to regulatory ety
respectively and on the e-voling website of MUFG Intims plenbeor S b e, k] v FRETTE TR T

The resolution, if approved by the requisite majority of members by means of Postal For and on behalf of Acquirers ;'_E““ha“_'EIE_ Name of AP I Trade Name of AP Address of AP I AP Hi.agistralinn No. |
Bafiot, shall be deemed o have been passed on the last day of e-voling i.e. Saturday, Sdl. Sdl- Sdl- Sdi- |BSE M P FIN CORP M P FIN CORP | 309, SHIVALIK SHILF, NR. ISCON APD1024601172848
April 18, 2026. . Sandeep Jain  Vikas Garg  Rahul Nagar Himanshu Arora SERVICES | SERVICES | CROSS ROAD, 5G HIGHWAY, GUJARAT,

In case of any quenpconcemignevance, members may refer he (1) Inslavote. e-voting E:t':ﬁ:fﬁ 2076 {Acquirer 1)  (Acquirer 2)  (Acquirer 3) (Acquirar 4) { | | E AHMEDABAD 380015. ;

manual or (i) Frequently Asked Questions ["FAQS"), availaiie under Help seclion at ' : INSE M P FIN CORP |MPFIN CORP { 309, SHIVALIK SHILP, NR. ISCON APO29TE038T2
hittgs:instavoie linkintime.co in or contact Mr. Rajiv Ranjan of MUFG intime, C-101, 247 ' SERVICES | SERVICES | CROSS ROAD, SG HIGHWAY, GUJARAT,

Park, LE.S. Marg, Vikhroll (West), Mumbai 400 D83, Maharashira, India or Call-at- [ | AHMEDABAD 380015 |

|
Talgphione No.: DZ2-45188000 or wrilte an' mall to Ihe- Cumpany Shcretary o Any person dealing with the above-entioned Authorised Person henceforth shall do so at thair own risk, Motilal Oswal

;”—r;‘uL;E“—T;ﬂ@%:“—“EM Financial Services Limited shall not be able for any dealings with the said enity post the issuance of this notice
& Order of Board of Directars e ;
; Investars having any quenes or concemns regarding this matter are requested to contact Motilal Oswal Financial Services

For Tegs Induntrics Limkad Limited within 15 days from the date of issuing this nofics.

um]mmsﬁd; For Motilal Oswal Financial Services Limited
Place; Kolkata Company Secretary & Compliance Officer Tl Wawch 1_5' 20ED . Ed'
Date: 20/0372026 Membership No. A12858 Place: Mumbai Authorised Signatory
Ahmedabad
oe @ e = o e e

epaper.financialexpress.com
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LOSS OF SHARE

|, Devram Patel holding 500 shares
of Face Value of Rs. 2/- in United
Spirits Limited UB Tower, #24 Vittal
Mallya Road, Bengaluru - 560001
in Folio MS072218 bearing Share
Certificate Number: 2795 with
distinctive Numbers from
721314811 -721315310.
We hereby give notice that the said
Share Certificate(s) are lost and we
have applied to the Company for
issue of duplicate Share Certificates
Face Value Rs.2/-certificate.
The public is hereby warned
against purchasing or dealing in
anyway with the said Share
Certificate. The Company has
informed me that if they do not
receive any objection within 15
days from the date of issue of this
advertisement for withholding of
transfer to IEPF Authority, Company
will submit its response to IEPF
Authority for transferring the
aforesaid shares to the demat
account of the undersigned, after
which no claim will be entertained
by the company in that behalf.

Date: 20.03.2026 | Place: Kolkata
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PTL Enterprises Ltd.

Regd. Office: 3rd floor, Areekal Mansion, Near Manorama Junction, Panampilly Nagar, Kochi- 682036
CIN - L25111KL1959PLC009300, Website — www.ptlenterprise.com, Email - investors@ptlenterprise.com;
Tel: 0484-4012046, 4012047

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION OF PHYSICAL SECURITIES

Notice is hereby given that pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ 1/3750/2026 dated January 30, 2026,
a Special Window has been opened for a period of one year, from February 5, 2026 to February 4, 2027, for transfer and
dematerialisation of physical securities.
This facility is available to the lodgement of transfer deeds that were executed prior to April 1, 2019 and (a) were not lodged for
transfer, or (b) were lodged for transfer but were rejected/ returned/ not attended to due to deficiency in the documents/ process/ or
otherwise.
Accordingly, eligible security holders holding valid transfer deed executed prior to April 1, 2019 are encouraged to lodge the same
along with the requisite documents including the Original Security Certificate(s), with the Company's Registrar and Transfer Agent
i.e., Alankit Assignments Limited, Alankit House, 4E/2, Jhandewalan Extension, New Delhi-110055; Contact No.: 011-42541234/
23541234; Email: rta@alankit.com.
Please note that the securities so transferred shall be mandatorily credited to the transferee only in demat mode and shall be under
lock-in for a period of one year from the date of registration of transfer. During the said lock-in period, such securities shall not be
transferred! lien-marked/ pledged. For PTL Enterprises Ltd.
Sd/-
Jyoti Upmanyu
Company Secretary & Compliance Officer

Date : March 19, 2026
Place: Gurugram
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